BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI
APPLICATION NO. 55 OF 2021 (Sz)

BETWEEN:

A. Anthony Raj Williams

S/o. Anthony,

No.7, 8th Cross Street,

Anna Nagar, Chennai — 600 040

... Appellant
AND
The Ministry of Environment, Forest and Climate Change,
Rep. by its Secretary,
Indira Paryavaran Bhavan,
Jorbagh Road, New Delhi - 110 003
& 5 Others
... Respondents
INDEX TO THE ADDITIONAL TYPED SET FILED BY THE 5™
RESPONDENT
S.NO| DATE DOCUMENT PﬁgE
1 - Brief Notes 1
Sale Deed registered as Document No. 93 of
2013 in SRO Marakkanam executed by Mr. Ali
1 118.01.2013 Naser and 3 others Represented by POA Mr. 3

Mohamed Taher to and in favour of M/s. DS
Propertiei Represented by its Partner, Mr.
Harish Kumar.

Sale Deed registered as Document No. 2764 of
2013 in SRO Marakkanam executed by Mr.

2 104.09.2013 |Mohamed Taher & Others, to and in favour of 32
M/s. DS Propertiei Represented by its Partner,
Mr. Harish Kumar




10.01.2019

Online Patta bearing No. 900 downloaded from
the website of the Revenue Department,
Government of Tamil Nadu, stands the name of
M/s. DS Propertiei in respect of survey Nos.
108/2B1 A1,108/2C131,108/2C2F,109/1A5
C,109/1B & 109/2B1 C.

68

10.01.2019

Online Patta bearing No.2338 downloaded from
the website of the Revenue Department,
Government of Tamil Nadu, stands the name of
M/s. DS Propertiei in respect of survey No.
109/4A1A.

69

10.01.2019

Online Patta bearing No.2337 downloaded from
the website of the Revenue Department,
Government of Tamil Nadu, stands the name of
M/s. DS Propertiei in respect of survey No.
115/1,2,3 & 4

70

10.01.2019

Gift Deed registered as Document No.44 of
2019 in SRO Marakkanam, executed by M/s.
DS Propertiei.

71

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk wherein the
Survey.No0.108/2B1A1 Subdivided as 108/8.

83

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk wherein the
Survey.No0.108/2C1] Subdivided as 108/9.

85

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk wherein the
Survey.No0.108/2C2F Subdivided as 108/10.

88

10

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk wherein the
Survey.No0.109/1A5C Subdivided as
109/1A5C4.

90

11

11.01.2019

Patta transfer order issued by Tahsildar where
in the Survey No.109/1B Subdivided as
109/1B2.

93

12

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the Survey
No.109/2B1C Subdivided as 109/2B1CA4.

96

13

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the Survey
No.109/4A1A Subdivided as 109/4A1A4.

29

14

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the Survey
No.115/1 Subdivided as 115/1B.

102

15

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the Survey No.
115/2 Subdivided as 115/2B.

104




16

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the
Survey.No.115/3 Subdivided as 115/3B.

106

17

11.01.2019

Patta transfer order issued by Tahsildar,
Marakaanam Taluk where in the Survey
No.115/4 Subdivided as 115/4B.

108

18

06.05.2022

Online Patta bearing No.2569 downloaded from
the website of the Revenue Department,
Government of Tamil Nadu, stands in the name
of Executive officer, Marakaanam Town
Panchayath.

110

19

05.05.2022

Online Extract of Village - A Registers
downloaded from the website of the Revenue
Department, Government of Tamil Nadu,
stands the name of Executive officer,
Marakaanam Town Panchayath. In Respect of
survey Nos.108/8, 108/9, 108/10, 109/1A5C4,
109/1B2, 109/2B1C4, 109/4A1A4, 115/1B, 2B,
3B, & 4B.

112

20

18.01.2019

Certificate issued by The Village Administrative
Officer, Marakkanam Taluk Classifying Survey
Numbers as Public Road and Graveyard.

123

21

23.02.2019

Proceedings bearing Na.Ka.No. A1/33/2019 of
The Executive Officer Marakkanam Panchayath.

124

22

14.05.5022

Certificate issued by Village Administrative
Officer, Marakkanam Taluk Regarding Status of
Sub divided Survey Numbers and New Survey
Numbers and Patta Numbers.

127

Dated at Chennai

on this 17% day of May, 2022
i
e

ABDUL SALEEM
COUNSEL FOR 5" RESPONDENT
No. 74 & 76, II & III Floors,
Sukh Sagar Buildings, Marshalls Road,
Egmore, Chennai - 600 008, Tamil Nadu
Mobile :- +91 95000 69660

E-mail: saleemperson@gmail.com




The 5t respondents purchased the following Survey Nos vide respective
sale deed on18.01.2013 and 04.09.2013

DOCUMENT No Survey Nos. Patta No
(Sale Deed)

108/2B 46

108/2C1 1986

93 of 2013 dated on 108/2C2 1981
109/1B 183

109/2B 1986

109/4 409

2764 of 2013 dated 115/1 794
on 04.09.2013 115/2 60

115/3 1998

115/4 1007

After the sale deed were registered in the name of 5t respondent the
aforesaid survey No’s were sub divided and new patta issued in the

name of 5% respondent.

DOCUMENT No Survey Nos. Patta No
(Sale Deed)

108/2B1A1 900
108/2C1] 900
930f 2013 dated on 108/2C2F 900
18.01.2013 109/1A5C 900
109/1B 900
109/2B1C 900
109/4A1A 2338
2764 of 2013 dated 115/1 2337
on 04.09.2013 115/2 2337
115/3 2337
115/4 2337




After the above transactions the aforesaid land was gifted on 10.01.2019
vide Document No.44 of 2019 to Executive officer, Marakkanam and the

Presently the Survey Nos are subdivided as follows:

DOCUMENT No Survey Nos. Patta No

(Gift Deed)

108/8 2569

108/9 2569

108/10 2569

109/1A5C4 2569

44 of 2019 109/1B2 2569

dated on 10.01.2019 109/2B1C4 2569

109/4A1A4 2569

115/1B 2569

115/2B 2569

115/3B 2569

115/4B 2569
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aged about 26 years, residingr at ‘REHANA MANZIL’ No.50/119,

4th Main Road Gandhi Nflgar Adyar, Chennau 600 -020,
represented by her power agent . Mr. MOHAMMED ’I‘AHER
(D.L.No. F/’EN/OG’HOOOSZO/EBOZ), Son of Mr.Mahmood Naser
aged about 31 years, residing at REHANA MANZIL’ No.50 /119,

4th Main Road Gandhi Nagar, Adyar, Chennai- 6@% oI General'

~ Marakkanani), .5
‘ Mr.M_.Dharmatgix;é;n, rgasidihg at'G}B?;L‘;OCk :

Power of Ajctomey, EdT09.01.2019 E‘a%,_No 6373013, SRO
-{3) Mr.D, DOUR}RAD B, o 0 of

Veiach—erry, 3 enna.l 600 042 Iepresented by. hlS power agen’c
Mr. MOHA“L[‘/IED TAHER '(B.L.No. F/EN f007 3560320/2002),
Son of Mr.Mlahmibod Nasef, ‘aged about:

1- years, res1d1ncr at

REHANA MANZIL’ No.50/119, 4th Main Road, Gandhi Nagar,

/DOCUME%‘!T

Adyar, Chennal 600 OQO, (ueneral Power of Attorney,
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dated  09.01.2013, Doc:No64/20%3, = SRO  Maralkkanam),
(4)Mz. MOHAMMED TAHER, (DL:No. F/TN/007/000320/2002),
Son of Mr.I\;;Iahmo'od Naser, aged about 31 years, residing at
REHANA MANZIL’ No.50/119, 4th Main Road, Gandhi Nagar,
Adyar, Chemgtai—600 020, hereinafter C:_a]led the VENDORS;

Ay

TO AND IN FAVOUR OF
M/ S.D.S.-PJROPERTIEI, a registered Partnership Firm,
registered Ofﬁce at New No.6, Flat No.l14, ASa}Jh;thi Apartments,

L)

N

Rameswaram Street, T.Nagar, e”%a_t—6ﬁd;91 ,%,gvar;%ipresented by

AR, -  (D.L.MNo.

I.R.I&Ppesapanthu, aged

&
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about 25 yehrs, residing at Flat No.2261, H Block, Anna Nagar
West, Chennaai—600 040, herein after called the PURCHASER(S);

The tefms VENDORS and the PURCHASER(S) wherever it

occurs in these presents unless repugnant to the context shall

a0

‘mean and include themselves, their respective heirs, legal

For DS PROPERTIEI

representatives, executors, administrators and assigns;

WHER}%AS the lst-Vendor gcquire_d 13 Item_%f;_ pégp%gyi;ﬁ%_' /
4 Acres lla Cents in S.No.108/2C, 1 Acr§ 00 Cents, in
‘S.No.108/2C, 2 Acres 33 Cents in 8.No.109/2, O Acre 60 Cents in
S.No.108/2G, 1 Acre 20 Cerx 5. NazE08728, 2 Acres 80 Cents
in S.No0.106/2, 3 Acres 73 Cents in S.N&T11/2, 1 Acre 00 Cents
in S.No.108/2C, 5 Acres 33 ‘€& N SN0.109/4, 2 Acres .1983
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Cents in S.1§Io.108/1, totaling 27 Acres 0983 Cents of land in
No.210, -Marakkanam North Madura, Thazhankadu Village,
Tindivanam 15’1‘;;«11111(, Vﬂlupuram ‘District under a registered Gift
Deed dated 16.03.2007, registered as Document No.1163 of 2007
on the file of SRO Marakkanam gifted by Mr.Mohammed Taher.

_ WHER@;AS the 1st Vendor herein acquired the said land and
he is in continuous possession and enjoyment without any let or

hindrance eversince the date of gift.

nteda G
A

WHERBAS the 1t Vendofiess v

T : s

Attorney on 36.12.2012, Vregister;d as Doc )
on the file gf SRO- Marakkan By whichihe -appointed and-
of attorney

Ko
/

“ Pariner




WALL

.

¥y

‘:au

e

Ko
%

R B A
gﬁﬁgwnqg~ilmmnr

- SRR

f ‘-’ar '.A’ﬁ.. T ‘

eSS I

HartH

W&ﬁﬁgggﬁgﬁﬁﬁﬁg&ﬁf&ﬁ%ﬁé&ﬂJﬁﬁ%&f
=

o T T T A ZOTE T T TER TN

R

e id

A
7

. 7 7 T 7 TS ]
I R M/;,‘g}?@ﬂ{fgﬁqz eI
e T : >

X

5

i 6

agent and erhpowered the agent to deal with his properties his 11

items of property including I‘ight of alienation etc.

WHEREAS the 2nd Vendor herein acquired 11 Items of
property in No.210, Marakkanam North Madura, Thazhankadu

* Village, Tindivanam Taluk, Villupuram District which includes 1

Acre 48 Cenfls in S.No.1v10/4, 1 Acre 50 Cents in S.No.110/1 and
2, 1 Acre 70«ents in S.No.110/5; 1 Acre 65 Cents in S.No.110/3,

0 Acres 35 Cents in S.No.109/3 and 1 Acre .6302 Cents.in...

S.No.111/4 under a, registered Gift Deed dated 16.03.2007,
‘registered a5 Document No.1164 of 2007 “the file of SRO

on
Marakkanami gifted by Mr.Moh— atier,. o
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STAMP VENDOR
| HO.213/817157

g, \eerasamy Stresh,
Seven Wells, Chennai - 60 001

WHEREAS the 2854 Vendor herein acquired the said land and
" she is in cania:im;;ous possession and enjoyment without any let or

hindrance évgrsinc_e the date of gift.

WHERE?AS the 2nd Vendor executed a General Power of
Attorney on (_’59 01.2013, registered as Document No.63 of 2013 on-
the file® of $RO Marakkanam, by which she appomted and
nominated Mt . Mohammed Taher as her lawful power of attorney
agent and. e@powered the agent to deal with her above sai-d
properties m*éh other properties including right of alienation etc.

WHEREAS the 34 Vendor hegein. hadsptirchased 4 Acres 50
Cents or Hec%are 1.82.0 Ares in S. No. 108/2B ;'lrécre 00-Cents or _
Hectare O. 40$ Ares in S No 1@8"‘ 5 Acres 80 Cents or Hectare

Y gh T

e o~ S
' 8 rorDS PROPERTlt} -

"L, Heas

Partner .
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' S, GEETHA MAHESWARI

W Oy@(@ STAMP VENDOR

05 | NO.24 31817187

8, Vesrasamy Streel

Chaenne- _ Seven Vs, Chennai - 860 001

H
A

i 8

2.35.0 Ared in- S No. 109/3 and 111/3 having present Survey
Numbers 109/3A 109/3B, 109/3C 109/3D and 111/3A, 111/3B
and 111/ SC of No.210, Marakkana_m North Madura, Thazhankadu
Village, T inflivanam Taluk Villupuram District from Mr.A.Ethiraj,
Mr.A.Ramaghandran and Mr.A. Egambaram under a registered
Sale Deed dated 30.03.2012, registered as Document No.1019 of
2012 on 'l:he file of SRO Marakkanam

- WHEREAS the 3rd Vendor herein acquired the said land and

he is in contmuous possession and..en oymen’& mthout any let or

FES,

hlndrance eversmce the date of purchase

WHEREAS the 37 Vendor executed a Géenéral Power of
Attorney on 09.01.2013, reglsterpd as Document No.64 of 2013 on

For _ 5 DRODFRH
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the file & SRO Marakkanam, by which he appointed and
nominateds Mr.Mohammed Taher as his lawfill power of attorney
agent and empowered the agent to deal with his above said

properties ilcluding right of alienation etc.

.

WHEREAS the 4t Vendor herein had purchased the land
measuring{2 Acres 62 Cents in Old S.No.54, New S.Nos.108/2C2,
109/1A, }09/2A and 109/4B of No.210, Marakkanam North
Madura, Thazhankadu Village, Tindivanam Taluk, Villupuram
District from Mr.Chengalvarayan Chettiar represented by his
Power Age%t Mr.S.Parthiban uﬁdérha régé ;eT Sale Deed dated
t No.2766,0£2011 on the file of

08.09.201%, registered as Documen

SRO Marakkanam. /
; ForDS PROPERTIEl | \;z‘%w/

Partner |
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WHEHREAS the 4t Vendor herein acquired the said land and
he is in comtinuous possession and enjoyment without any let or

hindrance %Versince the date of purchase.

WHElgEAS the 4th Vendor for himself and as the owner and
-power agerft of the Vendors 1, 2 and 3 decided to sell the lands
“described below : '

I

Si. No. Survey Number Extent in Acres
Ly 106/2 . , 0.565
2. |106/3 Part
3. 106/4
43 |106/5
Sy 106/6
6.7 108/1 Part
7.3 108/2C1 Part 8.997

For DS PROPERTIE}
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8% |108/2C2 Part . - 1.193
9.5 | 108/2A Part -0.850
10 |108/2B : _ 4.020
113. | 109/1 Part ~ 0.960
12. . | 109/2 Part 1.120
133 |'109/3 Part 3.100"
14, | 109/4 Part . ‘ 4.620
154 [110/1 1.010
16s  [110/2 - 1.010
17 |110/3 Part 1.470
18. |110/4P 1.420
193 |110/5 = 1.710
207 [111/1

218 |111/2
22. |111/3
23§ |111/4
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morefully described in the Schedule hereunder and coloured RED
in the sketgh herevsnth attached at the rate of Rs. 10,000/ (Rupees
Ten Thou;;sa_rid Only) per Cent totaling for Acres 41.454,
Rs.4,14 60 000/ - (Rupee&".- Four Crores Fourteen Lakhs Sixty
Thousand Only} and whereas the Purchaser agreed for the same.

g

2

NOW THIS, DEED OF SALE WIT NESSETH AS FOLLOWS:-

Thatgin pursuance of the above said recitals and in
consideratigon of the payment of the sum of Rs.4,14,60,000/-
Al ;SIXty Thousand Only} paid

ng%
3 BoC \.H-PH. R,

985435,
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the same,ithe Vendors do, hereby convey, grant, sell, transfer,
assign unfo and in favour of "the Purchaser(s) the property
morefully described in the schedule. hereunder together with all
the trees%,' water,” water courses, assessments, liberties,
advantage%, ditches, drains, fences and all such other advantages,
appuﬁena?ces whatsoever and together with all rights, title,
interest, édefnands, élaims, shares, privileges, easement,
advantaged, light and air or any such other interest whatsoever
over the schedule mentioned property. to be held possessed and
enjoyed as part and parcel thereof and together with all estate,
chaser(s) TO HAVE AND

TO HOLD the same free from all encumbriticés Absolutely and for

right, title, claims and in favoursofthe

ever.
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upon and enjoy the said property hereby conveyed
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T HSTTOR\ BN LAy

f
:

The Vaendors' covenant with the Purchaser(s) that they are

&

the aBsolute owner of the said property, conveyed under th

B

thoyt any let or hindrance from the Vendors or any person

g

arang. TeE: Prnouicy onnig ia ks B e - GHGTRA

|
or persons c
YVendors.

4
THE VENDORS COVENANT WITH THE PURCHASER(S) AS
wi

FOLLOWS

(1)
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(2) The Vendors do hereby declare that the property conveyed is
not slibject to any claim, attachment, lien, charge, mortgage,

legal proceedings or any other encumbrance whatsoever.
g ' - ‘

(,3)' 1he %Tendors do :hérebljr covenant with the Purchaser(s) that
theyg will indemnify the Purchaser{s) against any loss
dam%ges that they may incur or be put to by reason of any
defect in title of the Vendors or their rights to convey the

said , property described the - Schedule and conveyed

i
hereunder.
2 i i .

(4) ,Theé?endors do fﬁrther declare and as5tte that they, the

Ven%ors, will hereafter- at'-;t_l'-le*c t of the Purchaser(s)
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'execugte and register or cause to be registered and do execute

all sﬁéch acts, deeds and things whatsoever for further and
morey perfectly assuring the title of the said property
morei;ully described in the Schedule hereunder and every
part %hereof unto the Purchaser(s) in the manner aforesaid

as shiall or may reasonably be required by the Purchaser(s).

:

"The Vendors do hereby covenant with the Purchasez(s) that

they _%are the absolute owners of the property described in

the S.cizhedule hereunder i no unpedlment to their

rightd g1'.1’:]&: or claim to the
sFor DS PP\\JPERT!
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'Thé ¥endors further covenant with the Purc'ﬁaser{s) that

ther% is no lien, charge, claim on the salid property and that

the said property is not the subject matter of any suit,

litigation.

!
The Yendors do hereby covenant with the Purchaser(s }-that
theyé have paid all the taxes, i.e. lewes kists other charges
payable to the government for the schedule mentioned
-property till this date and further agrees to pdy if called upon

to pay any arrears of taxesa pt “of sale to the

respéctlve pubhc authorities. | il B st o [
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The Vendors do héreby covenant with the Purchaser(s) that

the property sold is free from all encumbrances.

The Vendors further assure the Purchaser(s) that the
Schedule mentioned property is not hit by any of the
provigions of the Urban land ceiling act and that there are no

proceedings against them from the Urban Land Ceiling

GISTRAR 02
AL Baid

—

authorities and the Purchaser have the schedule mentioned

E o B L
-

property beiieving the representation of the Vendors as true

and correct. : e T

3

The Vendors do hereby assure the Purchases{s) that there
are ng impediments for the Vendors under any law for the
For DS PROPERTIES ws ok s
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. UMA MAHESWAR;
STAMP VENDORR"

L. No. A6/10535/75
*High Court Campys

g P
LHENNAIL . BN 194.

time being in force, for selling and conveying the schedule
mentigned property in favour of the Purchaser(s).

(11) The éendors do hereby further declare that the vacant
posselsion of the prope.rty conveyed hereunder is handed:

€ . over tg the Purchaser(s) today.

» ]

(12) The Vendors do hereby covenant that the ?u_:chaser(é} shall

& have the right to change the mutation,in piablic records in
« .+~ their name for the propg r55% ¢ Sold Yherétinder such as

i : Sk .
Municipal or Panchayat property register, revenue records
and other records. V' /

For DSPROPERTIEI .. . \J@P}V

l

RIUT

IDIAIIAIANN



&,
L
&
il L 045738
. ~—.~.._———‘—"_;___
T '—:i%nm- MAHESWAR®
STAMP VENDOR
tw i. r\]O AGIIOH3% 78
“ sign-Ceurt Campus
&:h' TR AL . RO{ 107
s 2 20
(13) The Yendors do hereby hand over all the documents of title
& in Ongmal and Copies in respect of the property conveyed
& hereunder to the Purchasexz(s) today.
i
= 14) The Vendors hereb declare that the Power of Attorney dated
y -
& 26.12:2012, -registered as Document No0.3870 of 2012 and
dated 09.01.2013 in Document No. 63/2013 and dated
2 3
09.01%2013 in Document, No 64/20.13 on the file of SRO
&, Marakkanam in -favour of Mr Moham_med" Laher are stﬂl
'® inforcg not revoked: e wrad ol *3
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All that piece and parcel of Punja Agricultural Land of Acres
No.210, Marakkanam North Madura,
Thazhénkagdu Village Tindivanam Taluk, Villupuram District, Sub
Registratioh District of Marakkanam. Patta Nos.1986 and 1994

41.454 situated - at

21

Chenrou

SCHEDULE

and Colou'rgd RED in the sketch herewith attached;

or DS PROPERTIEI

‘—%L\&)—r"a her |

Si. No. Survey Numbe:r Extent in Acres
il 106/2 Feipr 7 0565
2% |106/3 Part _ 0.350
3. |106/4 i ‘0.620
45 106/5 0.590
5. |106/6 0.670
67 |108/1 Part i 1.349
75 | 108/2C1 Part 8.997
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19 N ¢

i o 22
8.2 [108/2C2 Part 1.193
9.. |108/2A Part 0.850
108 | 108/2B 4.020
11, [109/1 Part 0.960
12¢ | 109/2 Part 1.120
13 [109/3 Part 3.100
14" |109/4 Part 4.620
15§ [110/1 1.010
16. |110/2 L 1.010
173 | 110/3 Part e 21870
18. [110/4P : “Toah
19§ [110/5° o |2FT T STLATLO
20, 1141 W ® 1.635
218 [111/2 1.370
22. |111/3 : o .. 1600
23% |111/4 ' ' 1.135

2 Total 41.454

e
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: NJMérk‘et‘VaJ,ue ot the property is Rs.4,14,60,000/-
C IN WITNESS, WHEREOF THE VENDORS AND THE PURCIIASER(S) IIAVE
P SET AND SUBSCRIBED THEIR RESPECTIVE HAND AND SIGNED ON
" THE DAY, MONTH AND YEAR FIRST ABOVE WRITTEN.
L WITNESSES:- | | V4
(. TP (T PdcLs vy :
, G| NCV RISV VENDORS
{ b .
ey MM.E,\W S?E\Mq S
j “F¢ B&P
B | 7 . - 4 DSPROPERTIE)
- “ . ' i Partner
C : o | . PURCHASER(S] |
2. g Fe- () - '
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¢ - 5/v s ] K Vegaanorte
}59'?‘ Ve Jeall vavern Cof.,h? 7 K.VEERAMANT,
C e i Advocate,
= Dnounac c b FRey - Lo R.No.128/80,
(‘ yw 7 117, Law Chambers,
High Court Buildings,
- Chennai-600 104,
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STATEMENT GIVEN UNDER RULE 3(1) OF TAMIL NADU STAMP ACT

Al thatpwt‘e oy parcel of Punja Agricultural Land of
Acres 41.454 situnated at No.210, Marakkanam North
Madura, Thazhankadu Vilage Tindivanam  Taluk,
Vﬂlupuraj;lmu ]jistrict, Sub Registration District of
Marakkanam;

Si. No. Survey Number Extent in Acres
1. [106/2 ‘ 0.565 .
9 106/3 Part .~ 0.350

" 8 106/4 P 0.620
4. 106/5 | 0.590

5. |106/6 _ 0.670 :

6. 108/ 1-Part \ 1.349.
7. - |108/2C1 Part| . 4 8.997,.
8. 108/2C2 Part| "™ | 1.193
9. [108/2A Part | 0.850%
10. 108/2B - ,/ - 4.020 \
11. |109/1 Party 0.960 - /
12. |109/2 Part 1.120 |
13. |109/3 Part 3.100 |
14.. [109/4 Part) -. 4.620 |
157 %1110/1 O 1.010]
16. " {110/2 i ' 1.010°

17. | 110/3 Part\ 22,4 .- - 1.470
18. | 110/4Part } ~ .- - " 11420 |
19. |110/53 fF . e 1.710 |

20, 11171 , pas” "N635 f 7 e
21, [111/2) . 1.370/
22, |111/3.) wper - - |.. 1.69¢
|, 3 T1E4d ¢ | 1.135 ' Lee et
s “ Total 41.454 g TRET

Total sum of Rs.4,14,60,000/-
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s ) 'SALE DEED o e
b . L& THIS SALE DEED executed at Marakkanam on this- -
. ’ ) o T ) - . ;
b ;_....ff:._;;.ggy of September, 2013, , ' B y
% P - D IR
‘““ . tf McMOHAMMED TAHER, (D:L.No. F/TN/007/ _
5 ¥ g N s .
b _ ~ 0003207/2002), Son of Mr.Mahmood Naser, aged bbout 31
, ' years, residing at REHANA MANZIL’ No.50/119, 4th Mairi ; :
" Road; g(;‘raJ.'icihl Nagar, Adyar, Chennai-600 020, ({2) "o
e : M.rs.SJﬁ,IFIYA,- Wife of Mr.Mohammed Tahér; _E_lged'abdut -
. 26 yeass, residing at ‘REHANA MANZIL’ No.50/119, 4&1 _ ‘
« Main Road; Gandhi: Nagar, Adyar, Chennai-600 020,
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e represented by her power agent Mr. MOHAMMED TAHER
(D L No F/TN/OO7/000320/2002), Son of Mr. Mahmood
Naser, aged about 31 years, residing at REHANA MANZIL’

' No.50/ ﬁ19, 4th Main Road, Gandhi Nagar, Adyar, Chennai-
600020§ (General Power of Attorney, dated 09.01.2013,
Doc. No£§3/20 13, SRQ Marakkanam), (3) Mrs.RASHIDA
MAHM%JOD ( f:amv ;_:,cm 2R T 2o ), wife of
Mr.Mahmood Naser, aged about 63 years, (4)

: Mr.MAI;g{MOOD NAS_ER_, ( Dr UOTMG2e0500e 6226, ), son
of Habib Naser, No.3 & 4 residing at ‘REI—IANA MANZIL’
No.50/119, 4th Main Road, Gandhi Nagar, Adyar, Chennai-
600020§ heremafter called the- VENDOR/ )
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. 3 I
legal representatives, executors, a

Numbers from various Vendors as detailed below :-
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. AKTLAN
STAMP VEND@R No.7/B3/$

No.27, Amtedkar Nagar,
Xilpauk, Chennai - 600 [13%: 5%
3z 28441713 Cell : 98401 538%°

and include themselves, their respective heirs,

dministrators and assigns;

WHEREAS the 1st Vendor herein had purchased larger
extent offlands in Marakkanam North Madura Thazhankadu
Village, %‘indivanamr Taluk,Villupuram District, within the

Sub Regiéstration-Disfrict of Marakkanaim, in various Survey

§ :
-8l Date Document | Vendor's Name Suwyey Extent
No. 2 . _No. | Nos. in Acres
1. |-28.02.2008 | 699/2008 | M.Chitti ‘Babu & 118/5 0.79
: B ' another 120/3 0.38
5. | 13.03.2008 .| 1955/2008 | R Padmanaban & | 120/2 - | 1.36
3 : | others 120/3  [0.48
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e . . .27, Ambedkar R3gal »
26 i : ilpauk, Chennai - 600 0104
: % " aas 26441719 Cell : 83401 53
3. | 30.07.2008 | 2618/2008 | Pachaiyappan & | 120/1 0.21
i _others 120/3 | 0.33
2. | 18.09.2008 | 3317/2008 | Mrs.Jayakantham | 117/1A | 0.571/2
g & others
5. | 05.11.2009 | 3670/2009 | C.Panneerselvam 120/1 | 0.39
g - : 120/3 | 0.19.5
6. | 15.03.2010 | 783/2010 | Sulochana &| 115/1 1.43
3 others
7. | 24.05.2010 | 1645/2010 | Bhoopathi . &| 115/4 1.00
" another
8. | 15.69.2010 | 784/2010 | C.Ganesa 11572 |0.51
5 ; Gounder & others 118/3 0.77
9. | 22.10.2010 | 3901/2010 | G.Kannan by| 115/3 |0.40
o Agent
R.Govindaraj
10. | 30.63.2012 | 1028/2012 | Mrs.V.Prabavathy 114 6.86 5 .
11. | 22.11.2012 | 3499/2012 | D.Nagarajan 118/1 [0.83.1/4 '
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5 Xilpauk, Chennai - 600.01

5 6 123 28441719 Cell : 98401 53587

WP%EREAS the 1st Vendor herein acquired the said

" land anfl he is in continuous possession and enjoyment
without fny let or hindrance eversince thé date of Purchase.

i

WHEREAS s nd Vendor herein acquired ‘the land in
Ma_rakkanam Thazhankadu Village, Tindivanam Taluk,
Vﬂlpurajgin District, described below under registered Gift
Settlemegnt Deed dated 16.03.2007 Registered as Document

No.1164 of 2007 on the file of S.R.O. Marakkmam
§
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WHEREAS the 3 Vendor herein had purchased a

larger extent of land in Marakkanam North Madura
Tazhank"adu Village, Tindivanam Taluk, Vﬂlupuram District,

from varfous Vendors in various Survey Numbers in detailed

4.‘1119 Ce¥ :

770031

‘;a?r?:asra%

ar Nagal, ¥
dk 600 010,%

3401 53557,

For PS PFOPERTIE]

below :- §
Sl Date Document | Vendor’s Name Survey Extent
No. N Na. ! Nos. in Acres
1. | 03.08.2004 | 1567/2004 | G.Kannan & 119 1.91/2
others by Agent 119 1.91/2
Mahmood Naser 119 1.91/2
& 119 4.38
B 119 1.91/2
; 118/1 2.493/4
d (Part)
) _ | 112/8C | 1.24
2. 03.0"_8.2004 1566/2004 | Mrs.Virudhambal 122/4 0.80
) & others by Agent
3 Mr.R.vamdaraj
.8
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ags 26441719 Cell

? 10
i Y : . e
. 3. 03.04.2006 | 592/2006 | Mrs.S.Maragatha 122/3 0.67
-8 Valli & others by
Agent
3 R.Govindaraj
1 Eon 1

WI—LEREAS the 3d Vendor had purchased the above
said 1and from out of her own funds and she is in ;
contmuous possession and enJoyment ever since the date of

the purcilase without any let or hmdra.nce

: WHEEREAS the -4t Vendor herein had. pu'rc_hésed a
larger ktent df lands in Marakkanam North Madura
Tazhankadu Vﬂlage delvanam Taluk, Vijllupuram District,
as detaﬂ?d below :-
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No.27. Amb&dkar Nagar,
Kilpauk, Chennai - 600 013,
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STAMP VEHD(zR Ho ?fB:aj
-/ i No.27, AmbEdkar Nagar,
K;lpauk Chennai — 600 0105.
0
J g % v 25831719 Call 1 98401 53
) . i SR
’ sl “Pate . Document | Vendor’s Name Survey Extent
‘ No.| . § No. Nos. in Acres
_J 1. |-31.07.2006 | 1619/2006 | Mrs.Kathija Beebi| 122/1 |0.33
g : & others by Agent |  (Part) )
2 Mr.R.Govindaraj 122/2 2.00
2. [ 29.31.2006 |2903/2006 Mrs.P.Malika & | 118/2 |2.24.77
Y ) k others by their
A g - | Power Agent
' ' ; _| S.Parthiban -
. | WHEREAS the 4% Vendor herein acquired the said
b _ - property from out of his own funds he sold the 0.33 acres mn
‘ - Survey No. 122/1 (Part) and 0.37 acres out of 2 00 acres in
3
Survey No 122/2 and he retained 1.63 acres in Survey
B No.122/@ and 2.25 acres in Survey No.118/2 and he is in

possess%)n and enjoyment without any le r hindrance.
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770034

2 ¢ - } DYAKILAN
e N , > STAMP VENDOR No.7/B3/97
\13, ‘2". } }&’3? No.27, Amoﬁdkar Nagaf, -
' Kilpauk, Chennai— 600 018,

agy 26441710 Cell : 98401 5387
12 ; _

v ET,

WP%EREAS the Vendors herein decided to sell the lands
out of the above said larger-extent to the Purchasers herein
at the réte of a sum of Rs.10,000/- {Ruﬁees Ten tilousa,nd
only) pe& cent which is described below as well as described

in the sghedule hereunder and coloured RED in tlie sketch

\.‘»Jf K'=:.m'v"

g

Sl e

herewit‘h5 attached.
Sl. Nb. Survey No. Extent in Belongs to
Acres
1. .118/5 0.79 1st Vendor
2. B 120/3 1.35 1st Vendor
3% 120/2 1.31 1st Vendor
4. % 120/1 0.78 1st Vendor
5 117/1A 0.571/2. 1st Vendor
6. 3 “115/1 1.43 1st Vendor
7" 115/4 1.00 1st Vendor
8.1 0.51 1st Vendor
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D. AKILAN
STAMP VENDOR No.7/B3/3%
No.27, Ambedkar Nagar, £
Xilpauk, Chennai— 600 018,
apa 25441719 Cell: 98401 53837

13
118/3 0.77 1st Vendor
18. 115/3 0.40 1st Vendor
1 % 114 6.75 1st Vendor
1%, 118/1 0.83.1/4 1st Vendor
13. ' 115/3 (Part) 0.40 2nd Vendor
14. " 113/1 - | 240 2nd Vendor
is _ . 118/4 295 2nd Vendor
186. 113/3 4.55 20d Vendor
17- 113/2 1.88 2nd Vendor
18. 117/1A . 0.571/2 2nd Vendor
19. 122/4 0.80 3 Vendor
28. . - 122/3 0.67 3 Vendor
21, 119 8.76 3w Vendor.
22, 118/1 2.493/4 3rd Vendor
23. 122/2 1.63 4t Vendor
28, 118/2 2.25 4t Vendor
5 .
]

totally &neasurin‘g 45.16 acres for a total sale consideration
of Rs.4351,60,000/- (Rupees Four crores fifty one lakhs sixty
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STAMP VENDOR No.7/B3/5¥
No.27, Ambetikar Nagar, 3
Kilpauk, Chennai - 600 010,

sws 28491715 Cell : 98401 53507

: /2
po 2 Y 770036
G E 4{%7 00

thousagxd only) for which the Purchasers herein agreed for

the same.
§

NOW THIS DEED OF SALE WITNESSETH AS FOLLOWS:-

Tlgiat in pursuance of the above said recitals and in
considdration  of the payment of the sum of
Rs.4,58,60,000/~ (Rupees Four crores fifty one lakhs sixty
thousand only) paid by the Purchaser(s) to the Vendors, ih
the fo]léwing manner :- : ‘

(a) RE-_1,64,97,500/— (Rupees One crore sixty four lakhs
ninety seven thousand and five hundred only} by

Re’®

F@§ DS PROPERTIE]

s PD?_E? B
artucr_;

Y Yo "ga;'-«ﬂ OFFIC

e ) ] B =

R ¥'N5JZ:?'élf‘!zoizij\ ) ﬁ?- iZﬁ&’f
A r

pzass

-}} Toial 3

\ page
; NG

wEVa

TN

47



T

2 AL
oS AT Bl T T oA ST Fa Tl 7

e

! o
<=4

2]

Tt
1 |
4

g
e

7
(ERETRE
g

3
W

ST S

i

©, ol
B

ENGE

(o

A, 770037

é{ LAN .
STAMP VEND, R No.7/B3/83%
No.27, Ambedkar Nagaf, 9

¥ilpauk, Chennai -~ 6500010.%,
LE 3‘5441719 call : 38401 53637

B

A Cgheque No.000162 dated Ol4.09.2013 drawn Karu_r
Vysya Bank, T.Nagar Branch, Chennai, in favour of the
1;‘t Vendor. "

; .

(b) ?RS.].,Q.O,55,000/- (Rupees One crore twenty lakhs fifty
five -thousand only) by Cheque No0.000163 dated
%4.09.2013-dra'wn Karur Vysya Bank, T.Nagar Branch,
Chennai, in favour of the 274 Vendor.

(c) I%s.l,27,27,500 /- (Rupees One crore fwenty seven

lakhs twenty seven thousand and five hundred only)

l:gy Cheque No.000164 dated 04.09.2013 drawn Karur

E L
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B

ngsya Bank, T.Nagar Branch, Chennai, in favour of the

3;‘1 Vendor.
E

(4)R5.38,80,000/- (Rupees Thirty eight lakhs and eighty
thousand only) by Cheque No.000165 dated
, 03.09.2013 drawn Karur Vysya Bank, T.Nagar -Braﬁch,

C‘;;Ihennai, in favour of the 4t Vendor:

the reoéeipt of which sum, the Vendors do hereby admit and

acknmgledge and in consideration of the sanle: the Vendors
- ; : :

do, hereby convey, grant, sell, transfer, assign unto and in

favourgof the Purchasers the prope?r morefully described
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JARTLAN

STAMP VENDOR No.7/B3/9%
Np.27, Ambdkar Naga:l-,ﬁ,;
ilpauk, i- 018.%
wilpauk, Chennal 600
i De441718 Cell : 98401 5363

5 A in the‘aschedule hereunder together with all the trees, water,

3

water ':courses., assessments, liberties, advantages, ditches,
drains, fences and all such other advantages,
_ appur?_ienances whatsoever and together with all rights, title,
B . i.nteresgt, demands, claims, shares, privileges, easement,
3 é.dvanﬁages, light and air or amy such other interest
whats%ever over the schedule mentioned property to be held
_ possessed and -enjoyed as part and parcel thereof and
» _ togethgr with all estate, right, title, claims and in favour of
the Puéréhasers TO HAVE AND TO HOLD the game free from

all ené_umbrances’ absolutely and for ever..
§ | il ’ L . .
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A E 18 o3 25441710 Cell : 98401 536
. §
i’ 7 THE VENDORS COVENANT WITH THE PURCHASERS AS
FOLLOWS:-

(1) The Vendors covenant with the Purchasers that they

6

are the absolute owners of the said property, conveyed

Linder this sale deed and the Purchasers shall

|

y peaceably and quietly enter upon and enjoy the said

3 I:%ropérty hefebyr conveyed without any let or hindrance
from the Vendors or any person or persons claiming

2 S tEJ.rough or under or in trust for the Vendors.

" (2) The Vendors do hereby declare that the property

- _

conveyed is not subject to any claim, attachment, lien,
g
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L

cgjarge, mortgage, legal proceedings or any other

encumbrance whatsoever.

T?ie Vendors do hereby covenant with the Purchasers
that they will indemnify the Purchasers against any
lgss damages that they may incur or be put to by
rgason of.any defect in title of the Vendors or their
rights to convey the said property described in the

Sg:hedule and conveyed hereunder.

T‘Iéle Vendors do further declare and assure that they,
tﬂe Vendors, will hereafter at the cost of the

Piarchasers execute and regist;r or cause to be

o)<ty

g

o,
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rggistered and do_execute all such acts, deeds and
tlé:d_ngs whatsoever for further and more perfectly
agssuring the titte of the said property morefully
described in the Schedule hereunder and every part
thereof unto the Purchasers in the manner aforesaid
ds shall or may reasonably be required by the

Burchasers.

’%he Vendors do hereby covenant with the Purchasers
;é-latthey are the absolute owners of the property
lescribed in the Schedule hereunder and there is no

i%npediment’ to their right to convey and that no other

2 1
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person or persons has any right, title or claim to the

§
property conveyed hereunder.

‘Ehe Vendors further covenant with the Purchasers
@at there is no lien, charge, claim on the said property
and that the said property is not the subject matter of
any suit, litigation.

e

The Vendors do hereby covenant with the Purchasers
t'gnat they have paid all the taxes, i.e. levies, kists other

gharges payable to the government for the schedule
Iglentioned property till this date ?nd further agrees to
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pay if called upon to pay any arrears of taxes upto the
date of sale to the respective public authorities.
(8) 'Bg’lé Vendors do hereby covenant with the Purchasers,
that the property sold is free from all encumbrances.
9) ’I&m Vendors further assure the Purchasers that the

Sgchedule mentioned property is not hit by any of the
pérovisions of the Urban land ceiling act and that there
eéﬁfe no proceéd__ings' against them from the Urban Land
(gei]jng authorities and the Purchés'er have the
Sé:hedule - mentioned prc.)_pgerty believing  the
representation of the V_e-qdo_r§ as fue and correct.
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IR

s do hereby assure the Purchasers that

(10) Tahe Vendor
there are no 'n:ﬂpedimehts for the Vendors under any
for selling and

lAw for the time being in force,

g the schedule mentioned property in favour

&onveyin
(?;f the Purchasers.

(1) g‘he Vendors do hereby further declare that the vacant

possessmn of the- property conveyed - hereunder 1S

Elanded over to the Purchasers today.’

(12) gI‘he ‘Vendors. do hereby: covenant that the Purchasers
Esha]l have the nght to. change the mutation in public
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: » STAMP VENDOR No.7/83/92

- ;? ' W No.27, Amiedkar Nagar, 1

. Kilpauk, Chennai - 600 018,%

g o8 26441719 Call : 93401 5358

24

. records in their name for the property sold hereunder

such as Municipal or Panchayat property register,
rexg;renue records and other records.

§
THE Vendors do hereby hand over all the documents of
titfe in Original and Copies in respect of the property

coaweyed hercunder to the Purchasers today.
Tl-ge Vendors hereby declare that the Power of Attorney

of _SRC Marakkanam in favour of Mr.Mohammed Taher
B

are still infoi‘pc not revoked.
s. 3, Ly
= - -t .
Fer DS PrOPERT] -
8 . EI S }}‘Dw/

~dated 09.01.2013 in Documerit No.64/2Q13 on the file
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SCHEDULE

[(Xecd

Al that piecé and parcel of Land of Acres 45.16

Marakkanam North Madura,
Thazhgmkadu Village Tindivanam Taluk, Villupuram

at

situatéd

No.210,

'Sub Registration District of Marakkanam and

2

¥

trict
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in the sketch here

b
3

coloured RED

J
]
s |5 |8
0 o o
w B B
n L L8} L
o = |7 >
— w % @
Q — — —
8e]
w
0 /W\
35 Nie
T <
R [Be|
o | |= )
o ;
N [p] o N
1 B ~ S~
Q o] o |0, #
Boolm R R .
=] ; i)
7} J 121 A =
o)
Lt
oo
o
4
0. A
| 73}
a1 NI. .,.ﬂnﬁ.M nﬂ,m m‘mwu... i 2k dag Dﬁ
) o
{3
AT = F : 5
B G W B Hie M T B R




(W

£roid

4

W Ay b W lw

te! Yt

bt e

q‘wl

v UL L LU L

W W W W

| /Bs9024

o STAMP?ENDORN /.7/83/92

mibedk Hagar, ¥
No0.27, Ambediar
- 01&,

ilpauk, Chennai - 600

:iﬂp:;uine cell : 98401 53587

<o Partaer-

Ay

1ALy,

-2

Vil

§ 26
g .o | < 120/1 078 1% Vendor
3 1) 117/1A -0.571/2 1st Vendor
6. 7.0 mEEL 1.43 1=t Vendor
1 (Lo 11574 1.00 1% Vendor
& o 115/2 / 0.51 1st Vendor
%_ L~ 118/3 0.77 - 1st Vendor
ggﬂﬁﬁ,ﬁgz; 16. ;\5‘\'_‘) 115/3  |0.40 1= Vendor
] 14. fey 114 6.86 1st Vendor
1?. : 118/1 '0.83.1/4 1st Vendor
'?:H‘C-.‘-?'C‘ L 13. ‘ 115 /3 (Part), -|0.40 . 2nd \’eqdor
* . lgr. ¢ M) 11.3/ 1 2.40 2@ Vendor
15. i 118/4 2.25 = 2 Vendor
1p. (v 113/3 4.55 2rd Vendor
| 7. “ . 113/2 1.88 2nd Vendor
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38.(' MY Lo 1 17/1A | 0.571/2 2nd Vendor )
B 3 Ly 122/4 - [080 | 3 Vendor
40 et 122/3 0.67 3n Véndor
a1 (! 119 876 _ - 3d Vendor
%2. st 11871 2.493/4 3 Vendor
%3 A (G 122/2 | 1.63 4th Vendor
' 2 S~ 118/2 2.25 4 Vendor
X .
3 S . / Y
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VEND P.No 7!33,@%\_
ﬂr?f% Amb?'“.(ar Nagal, i.

— 600 013.4"
uk, Che nai — 60
.glg:uine cell : 98401 5383

e

Market Value of the  property is Rs.4, 51 60,000/- -

m WI'LgN’ESS WHEREOF TI-IE VENDORS AND THE PURCHASERS HAVE
SET AND SUBSCRIBED, THEIR RESPECTIVE HAND AND SIGNED: ON THE

DAY, MONTH AND YEAR FIRST ABOVE WRITTEN:-

WITNTEESSE‘S -

1. & E;/ZQ (&.Sﬁf#}sa)
.% erov.rr.dany .
315’5 kaﬂnvwﬂ-fw"’V
smhago-—f et
& Cleens Ifo
2 J& ?G(‘aﬂ (_S FRﬂTa'BﬂN)
-sﬁ 5.4, S’vam‘ﬁ -

Advocate
% RNo.128/80,

By g Law Chambers,
ngh (’:‘burt Buildings,
Chennai-600 104.

-

7. =

VENDORS

For DS PFOPERTIEI

PURCHASERS
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STATEMENT GIVEN UNDER RULE 3(1) OF TAMIT, NADIT STAMP ACT

ALl ‘that piece and- parcel of Land of Acres 41.16

situated

Thazhankadu

No.210,

Village

Marakkanam North  Madura,
Tindivanam Taluk,

Villupuram

District, Sub Registration District of Marakkanam:.

' Total sum of Rs.4,51,60,000/~ -

{
Wiy

i

el

-y

.p’ B

.5l No. Survey No. Extent in - Value Rs.

BE L slgP Acres
E. 118/5. - 0.79 7,90,000
2. 120/3 1.35 13,50,000
3. 120/2 1.31 13,10,000
4. 120/1. « 0.78 7,80,000
5. 117/1A &% | 0.571/2 .5,75,000
6. s/ -+ | 1.43 14,30,000

| 7. 115/4 1.00 10,00,000

| 8. ns/e 0.51 5,10,000
9. 118/3 0.77 7,70,000
10. _115/3 =7 [ 0.4047~ 4,00,000
11, o114 4% ]°6.75 67,50,000
12..- - 118/1 7w’ . | 0.83.1/4 8,32,500

| 13. ¥ 115/3 (Part) = | 0.40 ., 4,00,000
14. 113/1 4w [2.40 24,00,000
15, 118/4 -+ [225 22,50,000
16. 113/3 -+ - | 4.55 45,50,000
17. 11842 . « 1.88 18,80,000
18. X-117/1A =~ [ 0.57172 5,75,000
19. 122/4 .~~~ | 0.80 8,00,000
20. 122/3 - 067 6,70,000
21, 119. ~ |8.76 87,60,000 |,
22. - 118f1° -+ - | 2.493/4 24 97,500
23. 122/2 -, ‘1.63 16,30,000
24. 118/2- - 2.25 22,50,000

—Tokzal 4.51,Lo, 000

>
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F/TN/0Q7/000320/2002
MOHAMMED TAHER
MAITMOOD NASER

ODL 50, NEW NO.119,
4TH MATN ROAD
GANDHI NAGAR, ADYAR
CHENNAI-600020.
3 27005/1981  El B+

- following description and valid vpio

For LS PECHURIIER

RETNCE

Cregl DI N, 3200 TNGG722007
Licensed to drive thronghaut Ind*a vehicles of the

LAY o

R

- Migd
yu

Sigaaer=T. TL

ofthe Holder

2nsing Authoriiy
Chennai {South}
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ELECTION COMMISSION OF INDIA Address 119 )
Ward no 151 gandhinagar 4th main salai adyar
IDENTITY CARD Adyar
‘Qﬁ Qpdw Caitpad T4, FDCETWILD . Chennai
Quna STaTi SienLwnar e
~ LwnN3481520
B S
g w119
g:ﬁ.‘éﬁnmﬁ’ 151 sgﬂgsﬁ 431# : o snene
e wni Tron, T IR, e
-2 e NP
ERGATOX

WIVLAPORE AS
Facsimile Signature of Electoral Registration Officer
ungsran udley sidaniuia maGuniu apsSaT
For 013-1 Myiagore .
Assembly Constituency

3 Elector's Name @ Rashida : N
013 - epwAULT
sl Lwan AsnEs

oundaners Quwi  © 7880
"&a;, Husband's Name: Mahmood naser Place CHENNAL 20
Z semreut Quwi _Qmu_qug',r’r,nEit S .
Sex | urdlema - female | Quemr I?a.t(e; gn:;_:
RIS 1

L

""!g Age as.on 1.1.2006 : RIS
1?2(3306 e : Jadesd
<l Siemy W : 3 @Eé’ﬁ
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DL No - F/TN/OD2/000713/2005
Name  :© HARISH KUMAR D
SIDAV of - K DESHAPANTHU ¢
Address ’ J
#2261, AP FLATS, ;_
ANNA NAGAR, ‘ }
CHENNAI-600040. 2 [
D.O.B. : 15/05/1986 B.G. ]
Endorsemnent -1 4 2 !
Orpl DL No. 713/TN0022005 i = .
Hcensed to drive throughout India, vehicles of the
followitig description and validupto  11,01,2035
LAV 2000005 TR 00D MCWG.12: m fiJOOi‘TNQTE‘ '
G L T.L
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